
HARYANA STATE POLLUTION CONTROL BOARD 

To 

SCo-A- 6,7,8, FIRST FLOOR, SUNCITY COMMERCIAL COMPLEX, NEAR 
VISHAL HOTEL, SECTOR-36, ROHTAK- 124001 

E-Mail: hspcbroroh@gmail.com, Web: hspcb.gov.in 
No. HSPCB/ ROH/2024/ 472 

REGIONAL OFFICE, ROHTAK, 

The Registrar General, 
National Green Tribunal, 
New Delhi. 

Subject: Compliance report on behalf of Deputy Commissioner, 
Rohtak and Regional Officer, Haryana State Pollution Control 
Board, Rohtak in compliance of order dated 02.07.2024. 

Parkash & Anr. 

In this connection, please find enclosed herewith the Compliance 

report on behalf of Deputy Commissioner, Rohtak and Regional Officer, 

Haryana State Pollution Control Board, Rohtak in compliance of order dated 

02.07.2024 in the matter of OA No, 03 of 2024 titled as Phoolwati Versus Jai 

DA/as above 

Dated: 7llo/24 

Submitted for kind information and necessary action please. 

Endst. No. HSPCB/ ROH/ 2024/ 

Endst. No. HSPCB/ ROH/2024/ 

Regional Officer 
Rohtak Region 

Dated: 

A copy of the above is forwarded to the District Attorney, Haryana State 
Pollution Control Board, Panchkula for information and further necessary action 
please. 

Regional Officer 
Rohtak Region 

Dated: 

A copy of the above is forwarded to the Member Secretary, Haryana State 
Pollution Control Board, Panchkula for information and further necessary action 
please. 

Regional Officer 
Rohtak Region 
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1 

PHOOLWATI 

In the matter of : 

2 

BEFORE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

JAI PRAKASH & ANR. 

Sr. 

No. 

Date: 

COMPLAINCE 

COMMISSIONER, 

Particular 

0.A. No. 03/2024 

VERSUS 

REPORT 

Place: Rohtak 

ROHTAK AND REGIONAL OFFICER, 

HARYANA STATE POLLUTION CONTROL BOARD, ROHTAK IN 
COMPLIANCE OF ORDER DATED 02.07.2024 

5 namely Sh. Jai Parkash. 

ON 

INDEX 

Copy of 

. Applicant 

verification report 

Respondent 

Compliance report dated 20.08.2024 Annexure R-1. 
submitted by Sh. Gaurav S/o Respondent 

BEHALF OF DEPUTY 

Remarks 

datedAnnexure R-2, 

30.08.2024 and photographs 

87



1. 

2. 

BEFORE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

In the matter of : 

PHOOLWATI 

JAI PRAKASH & ANR. 

0.A. No. 03/2024 

VERSUS 

Applicant 

Most Respectfully Sheweth 

Respondent 

COMPLAINCE REPORT ON BEHALF OF DEPUTY COMMISSIONER, 
ROHTAK AND REGIONAL OFFICER, HARYANA STATE 

POLLUTION CONTROL BOARD, ROHTAK IN COMPLIANCE OF 
ORDER DATED 02.07.2024 

That vide order dated 2.7.2024, this Hon'ble Tribunal has 

ordered that For past violations in running of RO plant by 

extraction of groundwater without nay permission from the 

Competent Authority, in our view respondent 5 is liable to pay 

environmental compensation by application of principle of 

Polluter Pays'. However, looking to facts and circumstances 

explained by respondent 5 in his reply, we direct in the interest 

of justice that respondent 5 shall plant 200 indigenous trees in 

the vilage within one month. The same shall be treated to be 

compliance to the principle of 'Polluter Pays'. We also direct Gram 

Panchayat, Dattaur and Divisional Forrest Officer, Rohtak to help 

respondent 5 in plantation activity". 

That Sh. Gaurav S/o Respondent 5 namely Sh. Jai Parkash 5 has 

the compliance report of order dated 02.07.2024 to RO,HSPCB, 
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5 

3. 

4 

Rohtak The site was visited on 30.8.2024 by the joint 

Committee consisting of following officers: 

() Sh. Sachin Kumar, AEE, HSPCB Rohtak Region 

(Representative of HSPCB) 

(i) Sh. Dalvir Rana, Hydrologist, Ground Water Cell, Rohtak, 

representative of Deputy Commissioner, Rohtak 

That during inspection, following observations were observed: 

The site/area has been visited on 30.8.2024 for verification of 

compliance of order dated 02.07.2024 in OA No. 03/2024 titled 

as Phoolwati Vs Jai Parkash w.r.t the compliance report dated 

20.8.2024 submitted by Sh. Gaurav S/o Sh. Jai Parkash. During 

visit it has been found that Sh. Gaurav S/o Respondent 5 namely 

Sh. Jai Parkash has planted 200 indigenous trees in compliance 

of Hon'ble NGT order dated 02.07.2024 Sh. Gaurav S/o Sh. Jai 

Parkash has received 200 nos. indigenous trees from Sampla 

Nursery of Forest department (copy of receipt attached). The 

trees have been found planted on the following locations 

Hanuman Mandir, Village Dattour 

Parshuram Mandir, Village Dattour 

Laxmi Chand Park, Village Dattour 

Sachiwvalaya of village Dattour. 

The locations are having boundary walls also. There is availability 

of water for plantation. The plantation has been verified and 

found correct. 

The compliance report dated 20.8.2024 received from Sh. Gaurav S/o 

Respondent 5 Namely Sh. Jai Parkash is annexed as Annexure-R/1. 
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6. Verification report dated 30.8.2024 and site photographs are 

Annexure-R/2 

In view of facts and circumstances mentioned herein above, it is prayed 

that present report be taken on record. 

Date: 7||el2 o2 4 
Place: Rotak 

3 

Regional Officer 
HSPCB, Rohtak 
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VERIFICATION REPORT IN COMPLIANCE OF NGT ORDER DATED 
02.07.2024 IN OA. NO. 03/2024 TITLED AS PHOOLWATI VS JAI 

PARKASH 

Date of Visit: 30/08/ 2024 

Reference of Visit: 

Detailed Observation: -

In the matter of 0.A. NO. 03/2024 titled as 
Phoolwati VS Jai Prakash & Anr. 

The sitelarea has been visited on 30.8.2024 for verification of compliance of order dated 
02.07.2024 in OA No. 03/2024 titled as Phoolwati Vs Jai Parkash w.r.t the compliance report 

dated 20.8.2024 submitted by Sh. Gaurav S/o Sh. Jai Parkash. During visit it has been 
found that Sh. Gaurav Slo Respondent 5 namely Sh. Jai Parkash has planted 200 
indigenous trees in compliance of Hon'ble NGT order dated 02.07.2024 Sh. Gaurav S/o Sh. 
Jai Parkash has received 200 nos. indigenous trees from Sampla Nursery of Forest 

department (copy of receipt attached). The trees have been found planted on the following 
locations 

1. Hanuman Mandir, Village Dattour 

2. Parshuram Mandir, Village Dattour 

3. Laxmi Chand Park, Village Dattour 

4. Sachiwvalaya of village Dattour. 

The locations are having boundary walls also. There is availability of water for plantation. 
The plantation has been verified and found correct. The geotag photos are attached 
herewith. 

Sachin Kumar, AEE 
Representative R.O. 
HSPCB, Rohtak 

Ddlvir Rana 
Representative of 
Deputy Commissioner Rohtak 

94



Page 8

95

Acer
Highlight

Acer
Highlight



Page 9

96

Acer
Highlight

Acer
Highlight



Page 10

97

Acer
Highlight



Page 11

98

Acer
Highlight



Page 12

99



Page 13

100

Acer
Highlight



Page 14

101

Acer
Highlight



Page 15

102

Acer
Highlight



Page 16

103

Acer
Highlight



Page 17

104

Acer
Highlight



Page 18

105

Acer
Highlight



Page 19

106

Acer
Highlight

Acer
Highlight



Page 20

107

Acer
Highlight



Page 21

108

Acer
Highlight



Page 22

109

Acer
Highlight



Page 23

110

Acer
Highlight



Page 24

111

Acer
Highlight



Page 25

112

Acer
Highlight



Page 26

113

Acer
Highlight



Page 27

114

Acer
Highlight



Page 28

115

Acer
Highlight

Acer
Highlight



Page 29

116

Acer
Highlight

Acer
Highlight



Page 30

117

Acer
Highlight

Acer
Highlight



Page 31

118

Acer
Pencil

Acer
Pencil

Acer
Pencil



Page 32

119

Acer
Pencil



Page 33

120

Acer
Pencil



Page 34

121

Acer
Pencil



Page 35

122

Acer
Pencil



Page 36

123

Acer
Pencil



Page 37

124

Acer
Pencil



Page 38

125

Acer
Pencil



Page 39

126

Acer
Pencil



Page 40

127

Acer
Pencil



Page 41

128

Acer
Pencil



Page 42

129

Acer
Pencil



Page 43

130

Acer
Pencil



Page 44

131

Acer
Pencil



Page 45

132

Acer
Pencil



Page 46

133

Acer
Pencil



Page 47

134

Acer
Pencil



Page 48

135

Acer
Pencil



Page 49

136

Acer
Pencil



Page 50

137

Acer
Pencil



Page 51

138

Acer
Pencil



Page 52

139

Acer
Pencil



Page 53

140

Acer
Pencil



Page 54

141

Acer
Pencil



Page 55

142

Acer
Pencil



Page 56

143

Acer
Pencil



Page 57

144

Acer
Pencil



Page 58

145

Acer
Pencil



Page 59

146

Acer
Pencil



Page 60

147

Acer
Pencil



Page 61

148

Acer
Pencil



Page 62

149

Acer
Pencil



Page 63

150

Acer
Pencil



Page 64

151



Page 65

152

Acer
Pencil



Page 66

153

Acer
Pencil



Page 67

154

Acer
Pencil



Page 68

155

Acer
Pencil



Page 69

156

Acer
Pencil



Page 70

157

Acer
Pencil



Page 71

158

Acer
Pencil



Page 72

159

Acer
Pencil



Page 73

160

Acer
Pencil



Page 74

161

Acer
Pencil



Page 75

162



Page 76

163

Acer
Pencil



Page 77

164

Acer
Pencil



Page 78

165

Acer
Pencil



Page 79

166

Acer
Pencil



Page 80

167

Acer
Pencil



Page 81

168

Acer
Pencil



Page 82

169

Acer
Pencil



Page 83

170

Acer
Pencil



Page 84

171

Acer
Pencil



Page 85

172

Acer
Pencil



Page 86

173

Acer
Pencil



Page 87

174

Acer
Pencil



Page 88

175

Acer
Pencil



Page 89

176

Acer
Pencil



Page 90

177

Acer
Pencil



Page 91

178

Acer
Pencil



Page 92

179

Acer
Pencil



Page 93

180

Acer
Pencil



Page 94

181

Acer
Pencil



Page 95

182

Acer
Pencil



Page 96

183

Acer
Pencil



Page 97

184

Acer
Pencil



Page 98

185

Acer
Pencil



Page 99

186

Acer
Pencil



Page 100

187

Acer
Pencil



Page 101

188

Acer
Pencil



Page 102

189

Acer
Pencil



Page 103

190

Acer
Pencil



Page 104

191

Acer
Pencil



Page 105

192

Acer
Pencil



Page 106

193

Acer
Pencil


